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Information Bureau attached to the Ministry 
of Information and Broadcasting sent a 
circular to all Central Government offices 
throughout India compelling the staff 
members that they should sign files and letters 
in Hindi and that letter should be sent in Hindi 
to observe the Hindi Week? You cannot take 
shelter saying that that circular has lapsed. 
Pandit Jawaharlal Nehru, to alloy the fears of 
non-Hindi speaking people gave a solemn 
assurance that Hindi shall not be imposed and 
that English shall continue But this 
Government is throwing this assurance to the 
winds without taking any care for the feelings 
of the non-Hindi-speaking people. This 
Government is trying to impose Hindi on non-
Hindi spaking people through covert and overt 
means. Sir, unity and integrity cannot be 
strengthened 'and preserved either by such 
coercion or by such cajolary as our people are 
shouting here. (Interruptions) Therefore, I 
would like to know from the hon. Prime 
Minister . . . (Interruptions) This is their 
attitude. This is the House where we can 
ventilate our grievances. Therefore, I would 
like to know from the hon. Prime Minister 
whether he would come forward to give a 
constitutional guarantee to that assurance of 
Pandit Jawaharlal Nehru. 

SHRI RAJIV GANDHI; Sir, I have 
already given that assurance on a number of 
occasions and I do not think it needs to be 
brought into the Constitution. 

MR. CHAIRMAN: Mr. Swaminathan. 

SHRI V. GOPALSAMY; You are hot 
honouring that assurance. That is why you 
have sent a circular. 

SHRI RAJIV  GANDHI:     The     hon. 
Member is totally mistaken. This is not a 
circular which  has     been  sent  for  the 
first  time  this  year.  This     circular has 
been sent on a number of occasions many 
years earlier. There had been no problem 
in earlier years. It is a circular which is 
effective  only  for  one  week,  not  more 
than seven  days or    perhaps even five 
days if it is a five-day week. There is no 
deviation from our stand that Pandit Ji 
had taken on languages and we do not 
intend to make any devotion from that 
stand. 

SHRI V. GOPALSAMY; That circular is 
totally contradictory to the assurance of Pandit 
Jawaharlal Nehru. 

MR. CHAIRMAN: Next question. After 
the Prime Minister's assurance, no more 
questions on this. 

SHRI G. SWAMINATHAN: Sir, you have 
called my name. 

MR. CHAIRMAN; That was before the 
Prime Minister's reply. Now, the Prime 
Minister has given a reply. 

SHRI G. SWAMINATHAN; I am not 
asking that question, Sir. 

MR. CHAIRMAN: We take up Question 
No. 43. 

SHRI SHIVRAJ PATIL: Sir,. . . 

 
MR. CHAIRMAN: I do not want this 

controversy to be raised always. The Minister 
is at perfect liberty to answer the question in 
Hindi or English. You cannot compel him to 
answer in a particular Ian. guage.   Please      
go  on,   Mr.      Minister. 

Disappearance  of a  model  firearm  from .   
the  Defence     pavilion 

*43. SHRI RAM AWADESH SESGH:t 

SHRI RASHEED MASOOD: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that a model 
firearm, resembling Sten gun, had recently 
disappeared under mysterious circumstances 
for some  time from the Defence pavilion at 
Pragati Maidan in Delhi; and 

(b) if so, what are the details in this-
regard, stating the result of the    inquiry 

t  The question was actually asked on the 
floor of the House by Shri Ram Awadesh   
Singh. 
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made into the matter for fixing responsibility 
for laxity in the security of the exhibits at the 
Pavilion? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE 
MINISTRY OF DEFENCE (SHRI SHIVRAJ 
PATIL): (a) and (b) A sec-tionised sub-
carbine on display at the Defence Pavilion at 
Pragati  Maidan was recently found missing 
from a show case. This exhibit was recovered 
from the Pavilion within half an hour of the 
reporting of the incident. 

The Trade Fair Authority of India) (TFAI) 
is responsible for the overall security 
arrangements in the Pragati Maidan 
Complex, while another security agency 
looks lifter the security of the Defence 
Pavilion. 

An FIR about this incident had been 
lodged with the Police who are investigating 
the case. 

 
SHRI  RASHEED   MASOOD   Darwaya's 

is  an Urdu word. 

"Another   security agency looks after the 
security of the Defence pavilion." 

SHRI K. MOHANAN: The so-called 
advocates of Hindi are the worst adversaries 
of Hindi. 

MR.   CHAIRMAN:  Please  do not dis-
turb  him.      Let him put the question. 
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MR. CHAIRMAN; Please sit down now. 
Five minutes are over and not two minutes. 
Now you confine yourself.   (Interruptions).   
Please sit down.  

 

MR.   CHAIRMAN:   Please sit      down 
now.     I will give you a second chance. 

 

MR.   CHAIRMAN:    Order  please. 

SHRI ATAL BIHARI VVAJPAYEE; 
Hindi is not a laughting matter in this House. 
I strongly protest. (Interruptions) . 

MR. CHAIRMAN; Please sit down, all you. 
(Interruptions). Everybody must re- spect every 
language. I repeat that everybody must respect 
the national language. There is no alternative to 
it. And then what the Minister said was that the 
instrument was not the stengun and the 
language was not misused. That is what I 
understood. He said the instru-ment was a cut 
out. 
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MR. CHAIRMAN: You don't alow the Minister to 
reply. What is this? you put a question, and then go 
on speaking. 
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MR. CHAIRMAN: Nothing of what they 
say will go on record. The Minister will reply. 

 

Vigilance       against       infiltrations    from 
Pakistan 

*44. SHRI NARESH C. PUGLIA; Will the 
Minister of HOME AFFAIRS be pleased to 
state; 

(a) what is the number of cases of 
infiltration from Pakistan since January this 
year; and 

(b) what steps have been taken to maintain 
maximum vigilance by the security forces and 
the administrative machinery to ensure that no 
one crosses over from Pakistan and the Pak-
occupied Kashmir for subversive activities? 

THE MINISTER OF HOME AFFAIRS 
(SHRI BUTA SINGH); (a) 2774 infiltrators 
were apprehended by security forces on Indo-
Pak border during the period from 1.1.1986 to 
31.8.1986. While 521 were handed over to 
State Police authorities for taking necessary 
action, the remaining 2253 were sent back. 

(b) The security forces on the Indo-Pak      
border are    on alert.      Measures 

taken for strengthening surveillance along: the 
border include ; strengthening of BSF, 
establishing additional border outposts, 
construction of observation post towers and 
providing increased mobility to border patrols, 
etc. 

 


